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FOREIGN INSURANCE COMPANIES

Sardar Igbal Singh:
"13-{ Shri R. P. Garg:

Will the Minister of Finance be
pleased to state the total amount of
Insurance premia sent out of India to
foreign Insurance Companies during
1955 on account of:

(i) General Insurance ;
(ii) Ma;inc Insurance ; and
(iii) Life Insurance ?

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): The
figures for the year 1955 are not
available.

PRESENTATION OF BOOKS TO
FOREIGN COUNTRIES

Sardar Igbal Singh:
1114, {smi R. P. Garg:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that Gov-
ernment have presented some Indian
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books to foreign countries during
1955;

'(b) if so, the names of such coun-
tries; and

(c) their number and the subjects
to which they relate?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M.
Das): (a) Yes.

(b) British Guiana, British West
Indies.  Ceylon, Czechoslovakia,
Egypt, Fiji, Germany, Jamaica, Mad-
agascar, Nepal, Pakistan, UK. and
the US.S.R.

_(c) 1,572 books on Indian Educa-
tion, Economics, Fiction, Literature,
History, Politics, Philosophy, Reli-
gion,  Biography, Auto-Biography,
Art and Architecture, Dance, Drama,
Theatre, Music, Painting and general
books relating to development pro-
jects of India.

INSPECTION OF BANKS

\ Sardar Iqbal Singh:
J Shri R, P. Garg:

Will the Minister of Finance be
pleased to state:

(a) the number of Scheguled Banks
inspectcd by the Reserve Bank of
India during 1955-56; and

(b) the results thereof?

1118.

The Minister of Revenue and De-
fence Expenditure (Shri A. C. Guha):
(a) During 1955-56 (Ist April, 1955
to 31st March, 1956) 30 Scheduled
Banks were inspected by the Reserve
Bank of India.

(b) It will not be in the public in-
terest to disclose the name of the
banks inspected and the action taken
or proposed to be taken on the re-
sults thereof, in each individual case.
In every case of inspection under sec-
tion 35 of the Banking Companies
Act, a copy of the report has to be
forwarded to the Bank. If there are
nc defects in the working of the





